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CHOKALI NGASWAM |1 DOL THR. R N. PI LLAI Appel I ant (s)
VERSUS
GNANAPRAGASAM ( DEAD) BY LRS. Respondent ( s)

(Wth office report)
Date: 31/01/2008 This Appeal was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE AFTAB ALAM
For Appellant(s)
Dr. A Francis Julian, Sr.Adv.
M. Sumt Kumar, Adv.
For MS. T.T.K Deepak & Co., Adv.
For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER

List the matter after two weeks.

( Satish K. Yadav ) ( Phoolan Wati Arora )
Court Master Court Master



